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BEFORE THE HONORABLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH AT NEW DLEHI 

ORIGINAL APPLICATION NO. 1155 OF 2024 
(& L.A. 443/2024) 

IN THE MATTER OF: 

KAUSHALENDRA KUMAR ... APPLICANT 
-VERSUS- 

UNION OF INDIA & ORS. ...RESPONDENTS 
SHORT REPLY ON BEHALF OF THE RESPONDENT NO. 5, GHAZIABAD 
DEVELOPMENT AUTHORITY IN THE MATTER OF KAUSHALENDRA 
KUMAR V. UNION OF INDIA AND OTHERS 0.A. 1155 OF 2024 

MOST RESPECTFULLY SHOWETH: - 

1. That the present reply is being filed on behalf of the Respondent No. 5, 
Ghaziabad Development Authority in the present Original Application 
No. 11550f 2024titled as Kaushalendra Kumar v. Union of India and 
Others(hereinafter referred to as ‘the present matter’) pending for 
adjudication before the Hon’ble National Green Tribunal, Principal 
Bench, New Delhi (hereinafter referred to as ‘the Hon’ble Tribunal’). 

2. That the Respondent No.5, Ghaziabad Development Authority 
(hereinafter referred to as ‘the Respondent No.5’) is created under 
Section-4 of Urban Planning and Development Act, 1973 by 
Government Order no. 73 8(1)-3 7-2-47-DA76, Lucknow dated 9th March 
1977. The primary objectives of the Authority are preparation of Master 
Plan for Planned Urban Development, development & control as per 
Masier Plan, Acquisition of Land and Management for Housing and 
Urban Development, Construction Housing and Development, provision 
of Physical and Social Infrastructure.
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- 3, That, at the very outset it is submitted before this Hon’ble Tribunal that 

the relief sought by the Applicant in present matter is frivolous and 

baseless. Further, all the contentions submitted by the Applicant are 

denied in entirety save and except so far as specifically admitted herein. 

Nothing in the present reply may be deemed to be an admission for want 

of specific denial. 

4. That the present matterraises grievance in respect of pollution and 

encroachment on the Hasanpur-Lodha wetland which according to the 

applicant is inventoried in the National Wetland Inventory and 

Assessment project (NWIA), NWIA was carried out by Space 

Applications Centre (SAC), Ahmedabad. The applicant has raised a 

further grievance that the prohibited activities under Rule 4 (1) of the 

Wetlands Rules, 2017 are rampant and the authorities have not taken 

action to preserve the wetland and to prevent the encroachment and 

pollution thereof. 

5. That it most humbly submitted thatthe Mussoorie-Gulawathi Industrial 

Area is under the jurisdiction of Uttar Pradesh State Industrial 

Development Authority (Respondent No. 8 in the O.A.). Therefore, 

Respondent No. 8 and Respondent No. 2 (UPPCB) are competent 

authorities to take actions against emission related activities in and 

around the industrial units operating in Mussoorie-Gulawathi Industrial 

Area. 

6. Thatit submitted that from the survey of some units, it has been found 

that the District Panchayat, Hapur has approved maps outside its 

jurisdiction and in pursuance of the same, Respondent No. 5 issuedletters 

dated 09.11.2024, 12.09.2024, 07.09.2024 & 18.04.2024to District 

Panchayat, Hapurrequesting them to cancel all the maps approved by the 

them after 01 March, 2011 on the land of villages notified under the 

development area and provide their list for necessary actions against
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illegal constructions. A true copy of the letters dated 09.11.2024, 

12.09.2024, 07.09.2024 & 18.04.2024 are marked and annexed herein as 

ANNEXURE A-1(COLLY). 

7. That further Respondent No. 5 has issued show cause notices dated 

15.10.2024, 03.10.2024 & 01.10.2024 u/s 27(1) Uttar Pradesh Town 

Planning and Development Act-1973to such persons who have 

unauthorizedly constructed unit under the notified area of Ghaziabad 

Development Authority. A true copy of show cause notices dated 

15.10.2024, 03.10.2024 & 01.10.2024 is marked and annexed herein as 

ANNEXURE A-2 (COLLY). 

8. That it is humbly submitted that the submissions in the present reply are 

limited to the averments made in the original application 1155/2024 and 

the interim application 443/2024 however, the Respondent No. 5 

reserves the right to reply to any additional averments/allegations raised 

at the later stage. 

Place: New Delhi 

Date: ¢ 
7 Uppts— 

GHAZIABAD DEVELOPMENT 
(RESPONDER TE N@-8) 

gaat 

6 

THROUGH COUNSEL 

YAGYAWALKYA SINGH ah 
Advocate-on-Record 

a woe — of india 

Ser Go a CATR ON RbCORD 
Mob.: = TOSEB45157, 931981496356 CTOR 46, NOIDA, and U.P. 

Email: yagywalkya@dylawchambers.com 

Contact: +91- 7838848157 
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PRINCIPAL BENCH AT NEW DLEHI 

ORIGINAL APPLICATION NO. 1155 OF 2024 

(& LA. 443/2024) 

IN THE MATTER OF: 

    

KAUSHALENDRA KUMAR 

-VERSUS- 

UNION OF INDIA & ORS. ... RESPONDENTS 

AFFIDAVIT 

r PIYUSH NOM , Slo HARI KiSHAN , aged about 
3\_ years, presently posted as__ ASS\STANT ENQINEER _, GDA, and R/o 
  

GDA GHAZIABAD , do hereby solemnly affirm and 
declare as under: : 
  

1. That I am the authorized representative of the Respondent Authority in the 

aforesaid matter and I am well conversant with facts and circumstances of the case 

and I am competent to swear the present affidavit. 

2. That the contents of the accompanying short reply have been read over to me, 

which I understood and I state that the contents from para 1 to 8 are based on the 

records maintained by me and further as per the legal advice received and believed 

_ by me to be true. 

the Annexure filed with the present short reply are true copies of the originals. 

ay 
DEPONENEg 

VERIFICATION re aro 
wen ara-5 

day of 1 A AUG 202 2025 that the coffe of 

Syd \ yo on Ayers 

   
  

\ Ary agit DEPO i 9) 2a er ee ge at ae 
, SO SAP Gee ao wai0 ara? 

AMT gS ER NG, gad 
jc \ i SN O x « 

gee Ss 
aan’ een 

a Sy
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BIRO TATA Ae 
~ Reriw:- 15/10/2024 

trot Ports 18/10/2024 aTe WEIT:- GDA/ANI/2024/0003249 Sa #e7T GDA/DSP/0012640 

   

    
wRraTaTe frare srftrarcoy arm ft arere Shy aft tare shy 
RAVE TO WATT 0-289 a 293f% AaraTTgT Yel. Ghaziabad-0,Mobile No-9999999999 

Sm meer ere ara are Foret af Aret 1973 A arer-27 *seEret (1) # ar ser: 
208 Oe a Ree a 1973 Ft e-waste fie Fe eer 293 0, Harerage get, eae dy, anftrarare we Reere wacr a Pret ' 

TY SS Seer sek eraser ora er oof ee he Pee care Te we eo UNO SRL ec ger. fire err 26 (1) ate oft Peerrar srrar @ frat ett are aw afer St ence 14 = Rene A SENT e Farr Rater ert wet 8 Fre ad ave # a aT Hore (STAT 50 gare) 
Fe TCT ee TRE A ear, aah ara car wrbe fen & Pre, Pro aloe sey eee et are srfta Fee oa y # fre ate fz seca aT Bare, aT a ee ~ 2,500/- 7% gt waar, cedty gar] Reminder(1) : aqearce athe 

it ti 

ere! SoM MA =a Sona BOR ha 
HEARD LCS HATE Tet Fn ae EPP BUYIN PIA SH SDE Ya 

7 . » a 
"ie rN ae e 

yaad 
S pans Mute CARATS 

Mad ERED PbO a EATIUM RN Ad CEL AAT TRS oe 
Adu acane We 

 

aay Berg orfearet 
aTRrrrare. Rerre srftrarcer| 

Frere va, Ter we ag, RITaTe sat Hea 

wTT- (¥) 

(ara fafrry 8 fers) 

BIRO TATA Ae 
~ Reriw:- 15/10/2024 

trot Ports 18/10/2024 aTe WEIT:- GDA/ANI/2024/0003249 Sa #e7T GDA/DSP/0012640 

   

    
wRraTaTe frare srftrarcoy arm ft arere Shy aft tare shy 
RAVE TO WATT 0-289 a 293f% AaraTTgT Yel. Ghaziabad-0,Mobile No-9999999999 

Sm meer ere ara are Foret af Aret 1973 A arer-27 *seEret (1) # ar ser: 
208 Oe a Ree a 1973 Ft e-waste fie Fe eer 293 0, Harerage get, eae dy, anftrarare we Reere wacr a Pret ' 

TY SS Seer sek eraser ora er oof ee he Pee care Te we eo UNO SRL ec ger. fire err 26 (1) ate oft Peerrar srrar @ frat ett are aw afer St ence 14 = Rene A SENT e Farr Rater ert wet 8 Fre ad ave # a aT Hore (STAT 50 gare) 
Fe TCT ee TRE A ear, aah ara car wrbe fen & Pre, Pro aloe sey eee et are srfta Fee oa y # fre ate fz seca aT Bare, aT a ee ~ 2,500/- 7% gt waar, cedty gar] Reminder(1) : aqearce athe 

it ti 

ere! SoM MA =a Sona BOR ha 
HEARD LCS HATE Tet Fn ae EPP BUYIN PIA SH SDE Ya 

7 . » a 
"ie rN ae e 

yaad 
S pans Mute CARATS 

Mad ERED PbO a EATIUM RN Ad CEL AAT TRS oe 
Adu acane We 
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ADAPTER 

/ 

Zé 
feaian- 03/10/2024 

are deat: GDAJANI/2024/0003248 

amiRratare Peare aTHRTT 

ave TO WAT HO0-295 7 289, AATATUAT YT, Ghazlabad-0 

ae Seer TTT aaa ate Para AAT 4973 ¥F uret-27 Pe eerrer (1) B sehr TET : 

wat reer are Mora ae Pare AAMT 4973 A erer-14 Ta ATTT-15 F ATAMTTATT 

De, STATI EY, AATHE Rhe TeTATE e fert e T T 

veuer 40-293 4 289, HATTIE A, ENTE Te aaa TTT 

Pea and ereen BR BC ge TA te HT TE Ee HTT aT eS 

Be ere oh Ah Pe cet ae AL ATE eat TAA ETT 

arefaret FF ST TET SI got ae wate ars oat Hat 

rer wet RATE TEL AYR TC AT TE ATT ATTATE TATA 

Rl 

HATS TTT TE meter Sy art rere irr reer freer rare rater FRA 10/70 

{oeReE Sy NSO TE 
9 wate Meare oS 2k atebhtten

dy ERD LCA SEE ED . 
ns PMA ERMA Tee evita 

cq Fare 8 afert) 
é; et 080 AEE TRA NNT EN PE 

Jeo Pretty 03/10/2024 

ey HST GDA/DSP/0012516 

Mobile No-9999999999 

eget Pfr Tear aeT a HHT RA HT BRAT TT FRAT ATC 

ary eae HUST TUN WUTAAY ere ahewat ATT spatter gt aaa gate Patera wars Ht He el 

sft Prarar arar @ Prat aelts art SF 

Fear srfbrarcon FY arggarr Tet Pew, Frat eTeTeT 40-293 a 

000 af sto S Fars Te ATAT G 

of ar are oft art 99 Three 

2024 Br arTEe 12 7H ETAT FF 

afaPron aver 14% ged 

preaelt :- areer EaTA TH aft frre ST are 26 (1) FF aT 

eke fare ae eve S are GT THAT MT 50,000 [So (STAT 50 EAT) TF aT 

grata safirecor At ager S faa Prater art 

aaa 2 atc ard Teh TA aT FT eT, 

gam arc STfea FHT aA BTS Fae ate HRS 

a
 

\ ep
e
e
 

  

afatcer artat ot wa wets PTF fag,
 Prat 

SEAT ATA F 

haa tat ees Tas A
TT F 

wre aret GY eo - 2,500/- TH a THT, Cette TT | 

aera (aT feraret 

aifaaraTs fasta wits 

Rh

  

ADAPTER 

/ 

Zé 
feaian- 03/10/2024 

are deat: GDAJANI/2024/0003248 

amiRratare Peare aTHRTT 

ave TO WAT HO0-295 7 289, AATATUAT YT, Ghazlabad-0 

ae Seer TTT aaa ate Para AAT 4973 ¥F uret-27 Pe eerrer (1) B sehr TET : 

wat reer are Mora ae Pare AAMT 4973 A erer-14 Ta ATTT-15 F ATAMTTATT 

De, STATI EY, AATHE Rhe TeTATE e fert e T T 

veuer 40-293 4 289, HATTIE A, ENTE Te aaa TTT 

Pea and ereen BR BC ge TA te HT TE Ee HTT aT eS 

Be ere oh Ah Pe cet ae AL ATE eat TAA ETT 

arefaret FF ST TET SI got ae wate ars oat Hat 

rer wet RATE TEL AYR TC AT TE ATT ATTATE TATA 

Rl 

HATS TTT TE meter Sy art rere irr reer freer rare rater FRA 10/70 

{oeReE Sy NSO TE 
9 wate Meare oS 2k atebhtten

dy ERD LCA SEE ED . 
ns PMA ERMA Tee evita 

cq Fare 8 afert) 
é; et 080 AEE TRA NNT EN PE 

Jeo Pretty 03/10/2024 

ey HST GDA/DSP/0012516 

Mobile No-9999999999 

eget Pfr Tear aeT a HHT RA HT BRAT TT FRAT ATC 

ary eae HUST TUN WUTAAY ere ahewat ATT spatter gt aaa gate Patera wars Ht He el 

sft Prarar arar @ Prat aelts art SF 

Fear srfbrarcon FY arggarr Tet Pew, Frat eTeTeT 40-293 a 

000 af sto S Fars Te ATAT G 

of ar are oft art 99 Three 

2024 Br arTEe 12 7H ETAT FF 

afaPron aver 14% ged 

preaelt :- areer EaTA TH aft frre ST are 26 (1) FF aT 

eke fare ae eve S are GT THAT MT 50,000 [So (STAT 50 EAT) TF aT 

grata safirecor At ager S faa Prater art 

aaa 2 atc ard Teh TA aT FT eT, 

gam arc STfea FHT aA BTS Fae ate HRS 

a
 

\ ep
e
e
 

  

afatcer artat ot wa wets PTF fag,
 Prat 

SEAT ATA F 

haa tat ees Tas A
TT F 

wre aret GY eo - 2,500/- TH a THT, Cette TT | 

aera (aT feraret 

aifaaraTs fasta wits 

Rh
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Sararers Serer TTT 
atRravare Perera stftrecorl 

PHT TT, CRIA TH ART, APTATATS TUT TAT! 

TTA- (7) 

carat Perr 8 2ferd) 

HRY TATA AAT 

fara: 01/10/2024 
doy fate 01/10/2024 

aia deat:- GDA/ANI/2024/0003245 
Jao dert GDA/DSP/0012507 

   
amRrarare Pare arfirecer | wan fh UT FATT Aes 

GAVE HO WAT H-293 FIO,APITATTAT Tt Ghaziabad-0,Mobile No-9999999999 

gare ater tre Tatar she fear afar 1973 A erer-27 FT TrETeT (1) F artfter aitfeet : 

auc wterane dan abe Rava adhere 1973 Ht are-14 wa errer-15 & adarreqare Pearce wefan A anger ser Fare Fata erercr 0-293 

fro Harare a) eT Oe Bearers ee fRere tere aaT rey 

au v0-293 fro Aanage Pt aT Ve Mrarara 1 TTAT 300 af Ato # pave Te aretha 

fata fq ca am) aT arf are eur 1 YE ete Hrafes Ua ear Pres aPircter Tet Peart 7a ATE Te 

aard me ara S HQETK ATaTaT HreAATT FHT GT Tet BI 

Fa] 

gaia aad ae ade A ard 8 PR wer urfirardt Bane arftrarcor mrfsrarrare erates # feats 40/10/2024 aT arrex 12 4a Te TATE 

yates frata arereaert AY AT AAT HT aTaer BAT F FAT TTT . 

AI AY HAA AIA ara fa wrftrga arftrwat eer wafeate e wae ai fafaa sara Ht 2 wae el - 

Aleta GUDAIAN H/ZUZ4/UUUS 249 AME IEE UE ree ees 

Requf -- aya ext aw afeenr 4) art 26 (1) St are oft Reerrar arta @ Pree area are oe are FT ATCT 14 # TET 

rare SOT A aa S Pear Porter ard wea F arg ad eee F aft et waa 21 Ht 50,000 /- So (ETAT 50 ATX) TH ST 

weat 2 ate art weal art ae ey cae, aaPeay sonar Tw Het Pee S A, ree eter Tar meee Tae TTA F 

>} Rreedte fee gear MAB are, aN A Be - 2,500F TF at wan, eaeta FH | 
: Set Bu 

SU ALE HAVRE eT ea 

Wat 

wiReras Para Reon 

50g. - ray ar 8 a ON Se Se yn bee bee ee os 
eee TT TS RR IT Freud rns as 5H oS. 

VER SRDPA PNA PES IAT AM FALUBEIOUYOZAD BEEARUI
SARS TLE eS at ines Oa ors as brennan wena
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e
e
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| 
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  Se a +e en cer ere: OF 

sara aera feast 
anfrarare Prana wifey 

Prave oa, Tor aa ag, wRrarare sat Fear 

waa- (7) 

(art far 8 efera) 

SRY TATA AT 
feats: 03/10/2024 yar feats 03/10/2024 
are Her:- GDA/AN1224/0003246 Jaq deat GDA/DSP/0012510 

wTRravare Rrera wrftrsco | ware ft fee a ft aa 

Fars HO 293FH0 Atrraraye YEt,Ghaziabad-0,Mobile No-9999999999 

TAT IAT TT Ato se area ahr 1973 Ht erer-27 At STE (1) B ares Thee : 
Sere wea ere ahstaT ate Fewer fa 1973 A ered Ua aTET-1S & arReregATE Pare wrfRarcer targa sre Pie Pear 293R%O Sree TE, AAT Ue afBearare ax Pees sre aT Reet 

2930 ST a Get, EaTT Os Meare Tx aT HT 500 aE AIO F EVE Fx 60 at #0 aawer yer TT Ta HY ee STH PEP PT aT er are ator At waRY ate star St Bh eat oe BIE ete . Tita a earfiree after at Peart wh era oe aard TH ATA S TATE ara ardandt Ht oT TA AI 
zl 

FATS ATS TE arte Ht aired & Fe were sere Parner weft atrarare erafere F Petia 10/10/2024 @ are 12 ast ag gare fF Tater Prater sarees at Pre 83 ar aren ait a Pear ore 
US Sa TT rary eeaAR rap efter wep et ae ete Pea aaa aS ae a 

Feoweht :- areer sara ow arfefirae  arer 26 (1) 4 are ft Pear arent rere afta ary ow afters A are 14 8 ger Frere srfrecer targa & far Prater orf ct & fire af eve F arth gt awe Mi Tt 50,000 /. xo (STAT 50 FAT) Te Et war @ atte rel cea are area AT ear a, afehees Eater at we vote eer & re, Pre cba dar arcs wah wee Terare ster Peg ont Bq Ferg Se fre seca aT F TE, TL aT Ke - 2,500/- aw gaa, Zeta HT | 

TwRTaTe Rare wire 

a 

  

  

AGO HOT Ds Pee RT a Ms LOSS T Ne cet eee anemone cca! we epessinne ares
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Ee DTU tere ne ceeee Tee SEE noton 

mPrarare PaTa TAS ON 

Pree ver, era we aT, MTAMATATE TTT HEMT 

waa- (4) 

(art fern 8 ZF) 

PRY ada Alea 

es ATS OGH 012024 cena nrc eneeanenader masons germ Reis 03/10/2024 

are Wert: GDAJANI/2024/0003247 = ES oot eS KISS ISO DENSON 
ES 

   

   

aTRraraTe Rrare wefireco || ware ft fare ete a art 

agave HO TAT WO-293 FAO. AATATAAT EF, Ghaziabad-0, Mobile No-9999999999 

sarc HR ATE TAT See PTT FART 1973 A erer-27 AY serene (1)  avefte FET: 

sat am are TTT ae wre sehr 179 men wk men vera Per ewer TAT TE Fe FT MET O-2SS 

GO TATATATT YET, SAAT Te, MIPS ATATS oe Peer wae HT rat 

eat W0-293 fav SATA UST, FATT Ve, TP ATATS TT TAT g75oam a0 B Pars TC TTT 5000 

af #10 or ee Rene ced et me eh are a ToT ATEN eet TC PAPE 

carga Arahat vel Para va are ae arm F aa TTT wTdaTT AY AT ET 

a . 

sececane gut 6 a Re reese Rar area eer ee 00024 HE 12 ETE 

aqaten Prater areergaret BY FAreT A ar sree AT a FRAT TTT! 

ara eat aera rae erate rf enftovat ever sae eta gate Pre aera at THe gh 

froqaff - arqat cater oe aherraw FT ae 26 Cay oh are ah Rear ra & Perk aan are er rrr aTCT 18 FSET 

Fear srttrecer OY argarr & FaraT Paton are area F fore ae ewe F ahh a Ha EI AT 50.088 J-®o (STAT 50 EAT) TH BT 

awat 2 ste ard tat aTet cr Ft eR ae er se wea Fe far, Fred eer ar eer See eTTTE 

er are ATCA PRC ATT ATS Rew Ste Pra sera aT F aE, ITE BT Fe -2,500/- aH gt war, Seta TT | 

cof tent 
arRrarare Prava wrferaert 

Seg eo endl tettiaws Albee OE ae SF crac ae aaaia MiG wu er:
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